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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF:

ORIGINAL APPLICATION NO. 436 OF 2025

»

News Item titled “Building boom put vulnerable Gangotri Dham at risk: Experts

appearing in The Hindustan Times dated 08.08.2025.

WITH
ORIGINAL APPLICATION NO. 418 OF 2025
PRIYANK BHARATI ...APPLICANT
VERSUS
UNION OF INDIA AND ORS. ...RESPONDENTS
INDEX
S.NO. |PARTICULARS PAGE NO.
1. UPDATED REPORT ON BEHALF OF

RESPONDENT NO. 5 & 9 IN COMPLIANCE OF
THE ORDER DT. 27.11.2025 PASSED BY THE
HON’BLE NATIONAL GREEN TRIBUNAL,
NEW DELHI

ANNEXURES

2. COPY OF THE THE LETTER DT. 04.10.2024
ANNEXED HEREWITH AS ANNEXURE R-1.
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3. COPY OF THE THE MINUTES OF MEETING
ANNEXED HEREWITH AS ANNEXURE R-2

4. COPY OF THE LETTER DT. 30.05.2025
ANNEXED HEREWITH AS ANNEXURE R-3

S. COPY OF THE LETTER DT. 28.08.2025 TO CWC
ANNEXED HEREWITH AS ANNEXURE R-4

6. COPYOFTHE AFFIDAVIT DT. 19.04.2024
ANNEXED HEREWITH AS ANNEXURE R-5

7. COPY OF THE FURTHER PROGRESS REPORT
DT. 09.02.2026 ANNEXED HEREWITH AS
ANNEXURE R-6

THROUGH COUNSEL
\ /
BHANWAR PAL SINGH JADON

COUNSEL FOR STATE OF U.P.
Bhanwar()9jadon09@gmail.com| 9639286572

Date: 16.02.2026
Place: NOIDA
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IN THE MATTER OF:
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ORIGINAL APPLICATION NO. 436 OF 2025

News Item titled “Building boom put vulnerable Gangotri Dham at risk: Experts "
appearing in The Hindustan Times dated 08.08.2025.

WITH

Original Application No. 418 of 2025
PRIYANK BHARATI . APPLICANT
VERSUS
UNION OF INDIA AND ORS. ...RESPONDENTS

rfﬁ"DATED REPORT ON BEHALF_OF RESPONDENT NO. 5 & 9 IN

PLIANCE OF THE ORDER DT. 27.11.2025 PASSED BY THE

% ON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

A E—O__/__——-————‘—"—

I Gyan Prakash Srivastava, aged about 55 years S/o Naval Kishore Srivastava,
presently posted as Chief Engineer (Ganga), Irrigation and water Resources

Departmaent, State of Uttar Pradesh, do hereby solemnly affirm and state on oath

A
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as under:
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1. That I, the deponent in official capacity mentioned above, am acquainted
with the facts and circumstances of the case and as such I am competent and

authorized to swear this affidavit.

2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same ar¢ true to my

knowledge and nothing material has been concealed therefrom.

I. BACKGROUND OF THE MATTER

3. That in the present matter, the issue of damage caused on account of cloud
burst on 05.08.2025 at Dharali at the confluence of the Kheer Gad &
Bhagirathi river is involved and it has been alleged that large-scale
devastation was caused due to rampant illegal encroachments and

unregulated construction on the river flood plains.

at the above-captioned matter was last listed for hearing on 27.11.2025,

herein the Hon’ble Tribunal directed as under:

“3. Respondent no. 5 and 9 have filed their reply stating that first phase of
physical demarcation of flood plain of river Ganga from Haridwar to Unnao
was completed on the basis of | :5 and 1:25 flood frequency which is not in

accordance with the 2016 Ganga Rejuvenation Order and orders of the

b
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Tribunal in this regard. Hence, concerned respondents are directed to have
a relook and to carryout the demarcation as provided in 2016'’s order which
has the statutory force and also directions of the Tribunal in this regard.

4. Learned Counsel for respondent nos. 5 and 9 submits that he will obtain
instructions and file updated report in this regard within six weeks.

5. So far as second phase of demarcation of flood plain of river Ganga from
Unnao to Ballia, phase-2 is concerned, it has been disclosed that
demarcation has been completed in consonance of the 2016 order on basis
of 1:100 flood frequency. It does not disclose that it has been done by taking
into account 1 meter contour, therefore, this aspect be also disclosed in the

next affidavit.”

IL. STATUS OF DEMARCATION OF THE SEGMENT-B, PHASE 1 OF

THE RIVER_GANGA ON THE BASIS OF 100 YEARS RETURN

PERIOD

f—--‘,s That it is submitted that the process of physical demarcation of Ganga River
¥\

#ffrom Haridwar to Unnao (Segment B- Phase-1) has been completed using
LiDAR technology on the basis of 1:5 and 1:25 flood frequency. The
Irrigation & Wwater Resources Department, Government of Uttar Pradesh,

vide Government Order dated 04.09.2020, has determined the floodplain

9
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zone from Haridwar to Unnao (Segment B- Phase-1) as per the report
submitted by the Central Water Commission and has been filed before the

Hon'ble Tribunal, New Delhi in the matter of M.C. Mehta vs. Union of India

(0.A. No. 200/2014).

6. That with respect to demarcation on the basis of the 1:100 flood frequency,

it is respectfully submitted that the said exercise is presently under progress.

7. That the Deponent vide letter dt. 04.10.2024 to the Central Water
Commission, New Delhi has stated that as per the order dated 05.08.2024
passed by the Hon’ble Tribunal in 0.4. No. 341/2022, Deepak Awasthi vs.
State of Uttar Pradesh & Others, the work of identification and demarcation
of the flood plain zone of River Ganga Segment-B Phase-1 is to be carried
out on the basis of a 100-year return period. Therefore, the Deponent, vide
the said letter, requested the Central Water Commission (CWC), New Detlhi

to undertake identification and demarcation of the flood plain zone of River

/mnga (Segment-B Phase-1: Haridwar to Unnao) on the basis of a 100-year
return period.

A Copy of the letter dt. 04.10.2024 has been annexed herewith as

ANNEXURE R-1.

4
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8. That it is pertinent to mention that a meeting dated 23.01.2025 was held
under the chairmanship of the Deponent with the CWC, wherein it was
decided that flood inundation studies would be undertaken for Haridwar-
Unnao (Ganga), under two scenarios with and without embankments. It was
further decided that the study would be conducted for a 1-in-100-year flood
return period in accordance with the Ganga Authority Notification, 2016,
subject to provision of requisite GIS data, resources, and satellite imagery by

the State.

A Copy of the minutes of meeting has been annexed herewith as

ANNEXURE R-2.

9. That subsequently, the Central Water Commission vide letter dt. 30.05.2025
had requested for the following details:

e Specific details of embankments situated on both banks of river Ganga

(In GIS shapefile format along with their design details e.g. height, R.L.

of top, base width, top width, design discharge and return period etc.)

e Details of Barrages (design details e.g. top level of barrage regulator
crest, top level of canal regulator crest, historical Inflow & Outflow on
the barrage, maximum design capacity of canal, historical canal release

data etc.). The list of barrages in the study stretch has been attached to the

said letter. Q
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A
Copy of the letter dt. 30.05.2025 has been annexed herewith as
ANNEXURE R-3.

10.That it is germane to mention that the information regarding the
embankments and barrages on both banks of the River Ganga received from
the concerned divisions has been submitted by the Executive Engineer,
Drainage Division—I, Meerut to the Central Water Commission vide letter dt.
28.08.2025. That it is further submitted that the said exercise shall be carried
out in consonance with the Ganga Rejuvenation Ordet, 2016.
A Copy of the letter dt. 28.08.2025 to CWC has been annexed herewith as

ANNEXURE R-4.

111 DELINEATION OF SEGEMENT:-B, PHASE-2 (UNNAO TO

BALLIA) TAKING INTO ACCOUNT OF 1 METER CONTOUR

‘ﬁ‘i._i-.“:I'hat it is submitted that the delineation of the Segment-B, Phase-2 of the

River Ganga (Unnao to Ballia) has been done taking into account the 1-
. —~ Ameter contour in consonance of the Ganga Rejuvenation Order, 2016 based
on 100 years return period and the said has been submitted in the matter of

Ganga Pollution Vs State of U.P. & Ors. (OA 515 OF 2023).
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12.That it is germane to mention that an affidavit dt. 19.04.2024 in the matter of
Ganga Pollution Vs State of Up. & Ors. (OA 515 OF 2023) has been filed
on behalf of State of U.P., wherein it has been mentioned that Survey of
India through its letter dt. 09.04.2025 has confirmed that the 1-meter contour

interval maps have been prepared using the DEM data transmitted from the

Survey of India.

A Copy of the Affidavit dt. 19.04.2024 has been annexed herewith as ANNEXURE R-5

IV. PRESENT STATUS WITH RESPECT TO THE PHYSICAL

DEMARCATION OF RIVER GANGA-PHASE-II (UNNAO T

BALLIA)

13.That with respect to the progress of physical demarcation of the floodplain
zone of River Ganga- Segment- B, Phase-II (Unnao to Ballia), it is
submitted that the said progress on behalf of Chief Engineer, Sone, Irrigation
and Water Resources Department has been submitted in the matter of Ganga
‘\/ Pollution Vs State of U.P. & Ors. (OA 515 OF 2023) vide progress report dt.
©09.02.2026.
14.That the said réport states as under:
e The process of physical demarcation of River Ganga flood plain under

Segment-B, Phase-II (Unnao to Ballia) is presently ongoing.

b
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At .
otal of 7,350 flgod Plain boundary pillars are proposed to be fixed

across 13 districts of Uttar Pradesh.

Flood plain delineation has been completed in all districts based on
approved technical criteria.

Tendering process: Completed and work awarded in all 13 districts.

o District Wise Progress from Unnao to Ballia has been provided in the
aforesaid report dt. 09.02.2026.

e That the work of physical demarcation will be completed by 31 03.2026.

A Copy of the further progress report dt. 09.02.2026 has been annexed herewith as ANNEXURE
R-G. . . .
15. Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

o
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VERIFICATION

Verified at MEER
Ta)

__on this
|6 day of February, 2026, that the

contents of th
¢ above affidavi
avit from para
graphs 1 to 16 are beli
ieved to be

true and corr
ect to the b
est of my knowledge and belief. No part of it is fal
alse

and nothin i
g material has been concealed therefro
m.
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File No.T-101015/2/2023-RC DTE o
ANNEXURE R-2

Government of India
Central Water Commission
River Conservation Directorate
First Floor, West Block?2
R.K. Puram, New Delhi-66
Dated /01/2025
Email; rcddte@nic.in
Date: 29.1.2025
Subject: Minutes of the Meeting held for Flood Plain Zoning on river Ganga and Yamuna-reg

The undersigned is directed to forward the approved minutes of the meeting held under the
chairmanship of the Chief Engineer (P&DO), CWC, on 23.01.2025, at West Block-1I, New Delhi to
discuss the technical and computational requirements for the Flood Plain Zoning study of the Ganga
and Yamuna rivers for the stretches from (i) Haridwar to Unnao and (ii) Saharanpur to Okhla & (iii)
Asgarpur to Prayagraj (without embankment) for the Irrigation and Water Resources Department,

Uttar Pradesh.

(Avanti Verma)

Encl: As Above

Director
To:
1. Chief Engineer, (Yamuna), |I& WRD, Government of UP, Okhla
2. Chief Engineer, Drainage Division, |& WRD, Government of UP, Meerut.
3. Superintending Engineer, Drainage Division, |& WRD, Government of UP, Meerut.
4. Superintending Engineer Drainage Circle, |& WRD, Government of UP Ghaziabad
Copy To:

1. Chief Engineer, (WR), I1& WRD, Government of UP, Parikalp Bhawan, VIP Road, Lucknow

Copy for kind information to :

1. Member, River Management CWC, New Delhi

2. Engineer-in-Chief & Head of Dept, 1& WRD, Government of UP, Sinchai Bhawan, Cant. Road
Lucknow

3. Chief Engineer (P&D), CWC, New Delhi
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held for Flood Plain Zoning on river Ganga and Yamuna-reg
In response to the requests from the state of Uttar Pradesh for conducting Flood Plain Zoning
studies of the Ganga and Yamuna rivers for the stretches from (i) Haridwar to Unnao, (ii) Saharanpy;

to Okhla & (i) Asgarpur to Prayagraj (without embankment), a meeting was held by the Chief
Engineer (P&DO)

Sub: Minutes of the Meeting

on 23.01.2025. The meeting took place at the Conference Room, First Floor, West
Block-I1, and included various officials from the Irrigation and Water Resources Department (I&WRD)

. Uttar Pradesh to discuss the technical and computational requirements for the study. The list of
participants is attached as Annexure-|

2. Atthe outset, Chief Engineer (P&D) welcomed the participants and conveyed the purpose of

the meeting. Deputy Director, River Conservation Dte, CWC made a presentation capturing the
details of FPZ study done by CWC:

3. The following points were further discussed with the participants:

a) The delineation and demarcation of flood plain zones for the Yamuna River stretch from
Asgarpur to Prayagraj have been completed by the CWC, and the report was submitted
to the Hon'ble NGT in November 2024. The details of the methodology adopted,
hydrological data and DEM used, basic modeling algorithm, and the results and validation
procedures, along with major findings and recommendations as part of the submitted

report were also discussed. The same study for ‘Without Embankment’ scenario is being
taken up.

b) The human and computational resources required for the study and the time needed for

completion were explained. It was informed that Flood Plain Zoning typically requires 9-

10 months for completion, including the report submission for a single case (e.g., with
embankments).

C) An FPZ study demands the full-time services of a Hydrological Modeler and a High-

Performance Computer (HPC) for its completion. Due to resources constraint, It was

requested that a modeler and HPC be provided by I&WRD, Government of UP, for the

completion of (i) Haridwar to Unnao & (ii) Saharanpur to Okhla studies. If the model is to

be run without embankments as well, the time required will increase by another 2-3
months. For Asgarpur to Prayagraj (without embankment)

study, 1 no. of modeller will be
required for 3 months.

IWRD officials informed that both the proposed study stretches need to be demarcated
for cases with and without embankments, and the necessary technical and logistical
Support needed for CWC for this Purpose can be provided by them upon receiving an
official request along with proper specifications.

The Chief Engineer (P&DO) informed that earlier, a modeling study was carried out for
flood-prone assessment of the Delhi region by Irrigation and Flood Control Department
(I&FCD), Government of NCT of Delhi, and the extent of floodplains obtained are now part
of the Delhi Master Plan of 2041 Proposed by the Delhi Development Authority (DDA). In
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scenario, the results of this study are more crucial. As part of the proposed stretch

from Saharanpur to Okhla, may overlap with this study area in the Delhi region, the extent
of floodplains while performing the present model study is not to be overlooked in this
area. A meeting with the officials of I&FCD may be taken up to discuss the details of data
used, embankment details available, and the extent of floodplains obtained.

After detailed deliberations, the following decisions were taken in the meeting:
* Scope of said Study:
» The proposed flood inundation study will encompass three stretches namely,
Haridwar-Unnao (Ganga), Saharanpur-Okhla (Yamuna) & Asgarpur to Prayagraj
(without embankment).
» Two scenarios will be analyzed: (i) with existing embankments and (i) without
embankments.
(Action: RC Dte, CWC)
> The I&WRD Government of Uttar Pradesh is responsible for clearly marking and
communicating the geo-coordinates of the study stretches' starting and ending points
using GIS or Google Earth.
(Action: I&WRD, Govt of UP)
« Study Methodology and Resources:
» CWC will submit a proposal to the I&WRD, Government of Uttar Pradesh outlining the
necessary specifications for the modeling software and High-Performance Computer
(HPC) required for the said study.
(Action: RC Dte CWC)
» The study will commence only after the I&WRD, Government of Uttar Pradesh
provides the CWC with the requested modeling and computational resources.
(Action: I&WRD, Govt of UP)
« Data Requirements:
» The I&WRD, Government of Uttar Pradesh will provide all necessary data for the
study, including:
= Detailed information on existing embankments and storage structures.
= High-resolution close-interval cross-sections.
= Satellite imagery from the National Remote Sensing Centre (NRSC).
» This list is indicative, and the I&WRD, Government of Uttar Pradesh, will be
responsible for providing any further data required by the CWC for study completion
upon request.

(Action: I&WRD, Govt of UP)
» Flood Return Period:
» The study will focus on analyzing floods with a 1-in-100-year return period, aligning

with the provisions of the Ganga Authority Notification, 2016.
The meeting ended with vote of thanks.
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LIST OF PARTICIPANTS

Annexure -|

Name of Officer

Designation

| Sh. D.P. Mathuria

Chief Engineer (P&D)

Sh. Avanti Verma

Director, River Conservation Dte, CWC

Sh. Prabhat Kumar Singh

SE, IWRD, Meerut

Sh. Bhartendu Gaur

SE, Ganga Canal Sanchalan Circle

Sh. R. K. Chaube

SE, IWRD, Kanpur

Sh. Pramod Kumar

EE, Drainage Division, Meerut.

Sh. Pranav Shukla

Deputy Director, River Conservation Dte, CWC

M—*’Zml

Smt. Greeshma Krishnan

Asst. Director, River Conservation Dte, CWC

Sh. N.P. Singh

AE, Irrigation Dept, IWRD, UP

L__I____\U_J_J ]
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Government of India
Central Water Commission
River Conservation Directorate
First Floor, West Block?2
R.K. Puram, New Delhi-66
Dated /01/2025
Email; rcddte@nic.in
Date: 29.1.2025
Subject: Minutes of the Meeting held for Flood Plain Zoning on river Ganga and Yamuna-reg

The undersigned is directed to forward the approved minutes of the meeting held under the
chairmanship of the Chief Engineer (P&DO), CWC, on 23.01.2025, at West Block-1I, New Delhi to
discuss the technical and computational requirements for the Flood Plain Zoning study of the Ganga
and Yamuna rivers for the stretches from (i) Haridwar to Unnao and (ii) Saharanpur to Okhla & (iii)
Asgarpur to Prayagraj (without embankment) for the Irrigation and Water Resources Department,

Uttar Pradesh.

(Avanti Verma)

Encl: As Above

Director
To:
1. Chief Engineer, (Yamuna), |I& WRD, Government of UP, Okhla
2. Chief Engineer, Drainage Division, |& WRD, Government of UP, Meerut.
3. Superintending Engineer, Drainage Division, |& WRD, Government of UP, Meerut.
4. Superintending Engineer Drainage Circle, |& WRD, Government of UP Ghaziabad
Copy To:

1. Chief Engineer, (WR), I1& WRD, Government of UP, Parikalp Bhawan, VIP Road, Lucknow

Copy for kind information to :

1. Member, River Management CWC, New Delhi

2. Engineer-in-Chief & Head of Dept, 1& WRD, Government of UP, Sinchai Bhawan, Cant. Road
Lucknow

3. Chief Engineer (P&D), CWC, New Delhi
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File No.T-1 03%5?/2023-RC DTE -

held for Flood Plain Zoning on river Ganga and Yamuna-reg
In response to the requests from the state of Uttar Pradesh for conducting Flood Plain Zoning
studies of the Ganga and Yamuna rivers for the stretches from (i) Haridwar to Unnao, (ii) Saharanpy;

to Okhla & (i) Asgarpur to Prayagraj (without embankment), a meeting was held by the Chief
Engineer (P&DO)

Sub: Minutes of the Meeting

on 23.01.2025. The meeting took place at the Conference Room, First Floor, West
Block-I1, and included various officials from the Irrigation and Water Resources Department (I&WRD)

. Uttar Pradesh to discuss the technical and computational requirements for the study. The list of
participants is attached as Annexure-|

2. Atthe outset, Chief Engineer (P&D) welcomed the participants and conveyed the purpose of

the meeting. Deputy Director, River Conservation Dte, CWC made a presentation capturing the
details of FPZ study done by CWC:

3. The following points were further discussed with the participants:

a) The delineation and demarcation of flood plain zones for the Yamuna River stretch from
Asgarpur to Prayagraj have been completed by the CWC, and the report was submitted
to the Hon'ble NGT in November 2024. The details of the methodology adopted,
hydrological data and DEM used, basic modeling algorithm, and the results and validation
procedures, along with major findings and recommendations as part of the submitted

report were also discussed. The same study for ‘Without Embankment’ scenario is being
taken up.

b) The human and computational resources required for the study and the time needed for

completion were explained. It was informed that Flood Plain Zoning typically requires 9-

10 months for completion, including the report submission for a single case (e.g., with
embankments).

C) An FPZ study demands the full-time services of a Hydrological Modeler and a High-

Performance Computer (HPC) for its completion. Due to resources constraint, It was

requested that a modeler and HPC be provided by I&WRD, Government of UP, for the

completion of (i) Haridwar to Unnao & (ii) Saharanpur to Okhla studies. If the model is to

be run without embankments as well, the time required will increase by another 2-3
months. For Asgarpur to Prayagraj (without embankment)

study, 1 no. of modeller will be
required for 3 months.

IWRD officials informed that both the proposed study stretches need to be demarcated
for cases with and without embankments, and the necessary technical and logistical
Support needed for CWC for this Purpose can be provided by them upon receiving an
official request along with proper specifications.

The Chief Engineer (P&DO) informed that earlier, a modeling study was carried out for
flood-prone assessment of the Delhi region by Irrigation and Flood Control Department
(I&FCD), Government of NCT of Delhi, and the extent of floodplains obtained are now part
of the Delhi Master Plan of 2041 Proposed by the Delhi Development Authority (DDA). In
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scenario, the results of this study are more crucial. As part of the proposed stretch

from Saharanpur to Okhla, may overlap with this study area in the Delhi region, the extent
of floodplains while performing the present model study is not to be overlooked in this
area. A meeting with the officials of I&FCD may be taken up to discuss the details of data
used, embankment details available, and the extent of floodplains obtained.

After detailed deliberations, the following decisions were taken in the meeting:
* Scope of said Study:
» The proposed flood inundation study will encompass three stretches namely,
Haridwar-Unnao (Ganga), Saharanpur-Okhla (Yamuna) & Asgarpur to Prayagraj
(without embankment).
» Two scenarios will be analyzed: (i) with existing embankments and (i) without
embankments.
(Action: RC Dte, CWC)
> The I&WRD Government of Uttar Pradesh is responsible for clearly marking and
communicating the geo-coordinates of the study stretches' starting and ending points
using GIS or Google Earth.
(Action: I&WRD, Govt of UP)
« Study Methodology and Resources:
» CWC will submit a proposal to the I&WRD, Government of Uttar Pradesh outlining the
necessary specifications for the modeling software and High-Performance Computer
(HPC) required for the said study.
(Action: RC Dte CWC)
» The study will commence only after the I&WRD, Government of Uttar Pradesh
provides the CWC with the requested modeling and computational resources.
(Action: I&WRD, Govt of UP)
« Data Requirements:
» The I&WRD, Government of Uttar Pradesh will provide all necessary data for the
study, including:
= Detailed information on existing embankments and storage structures.
= High-resolution close-interval cross-sections.
= Satellite imagery from the National Remote Sensing Centre (NRSC).
» This list is indicative, and the I&WRD, Government of Uttar Pradesh, will be
responsible for providing any further data required by the CWC for study completion
upon request.

(Action: I&WRD, Govt of UP)
» Flood Return Period:
» The study will focus on analyzing floods with a 1-in-100-year return period, aligning

with the provisions of the Ganga Authority Notification, 2016.
The meeting ended with vote of thanks.
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 515/2023
(IA No 557/2024, IA No 556/2024,

IA No 458/2024, IA No 372/2024)

IN THE MATTER OF:

Ganga Pollution ...Applicant
Versus
State of UP & Ors. ...Respondent(s)
INDEX
S. No. Particulars P. No.

1. AFFIDAVIT ON BEHALF OF CHIEF ENGINEER,

SONE, IRRIGATION AND WATER RESOURCES

1-9
DEPARTMENT, STATE OF UTTAR PRADESH IN

COMPLIANCE OF THE ORDER DATED 11.02.2025.

3. True copy of the letter no. T-1477/39-C-ED (Court
Case) dated 09.04.2025 along with maps has| 10-13
been annexed herein as ANNEXURE R1.

4. True copy of the letter no. SWHD/NIH/2025-26

dated 17.04.2025 along with brief report and 1m
14-25

Contour Maps has been annexed herein as

ANNEXURE R2.
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DATE:19.04.2025 /

PLACE: NOIDA
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF UTTAR PRADESH
NATIONAL GREEN TRIBUNAL


19.04.2025

NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL

F O A;";‘;i;% -_— PRINCIPAL BENCH, NEW DELHI
R e ) '

Original Applicétion No. 515/2023

IN THE MATTER OF:
. Ganga Pollution ' ..Applicant
S. Ntm;;;( v
Ty . ersus
State of UP & Ors. o ...Respondent(s)

AFFIDAVIT ON BEHALF OF CHIEF ENGINEER, SONE,

IRRIGATION AND WATER RESOURCES DEPARTMENT, STATE

i

e T"f‘ /]D}E UTTAR PRADESH IN COMPLIANCE OF THE ORDER DATED
A N AN '
11.02.2025.

\\_ U. ‘4 JS! ','q’_ } |

OF"'\M RESPECTFULLY SHOWETH:

. :\" C P

S DS aged about S ¥ems/o
Lafc‘.-_.JS—fﬂ, K.p. %aﬁ presently‘ posted as Chief Engineer,

Sone, Irrigation and Water Resources Department, State of
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Uttar Pradesh, the deponent, do hereby solemnly state and
affirm as under: -
1. That | am above-mentioned answering Respondent, and |
am filing the present Affidavit. That the Deponent is well
conversant with the facts and circumstances of the

instant case and is competent to swear this Affidavit.

2. That the Deponent has read and understood the contents
of the present Affidavit. The averments made in the
affidavit which are not specifically admitted hereunder
must‘be considéred to have been denied by the

Deponent.

3. That this O.A. pertains to the pivotal issue of defining and

;Z-,;,;demarcating the Flood Plain Zone of River Ganga and its
A fibutaries in the State of UP especially in reference to the

i : : ;
i_ﬁer Ganga (Rejuvenation, Protection and Management)

=



/

y

4. That following directions for the State were passed by the
Hon’ble Tribunal vide order dated 11.02.2025:

“4. Learned Counsel for the State of UP has placed
reliance upon the report of the National Institute of
Hydrology titled “Flood Plain Zone (FPZ)
delineation of Ganga River from Unnao to Balia”.
Counsel for the State of UP has sobght adjournment

to place on record the map with 1-meter contour
interval and other details received from Survey of

* India for demarcation of flood plain zone with 100

. years highest flood return level in terms of Clause 3(1)

T »—bf the River Ganga (Rejuvenation, Protection and
Wfpnagement} Authorities Order, 2016. Prayer is

owed. Let the same be filed within four weeks.”

‘ 5. It is submitted that Survey of India provided Irrigation
r Department with a large amount of data vide letter no.
4189/39-C-ED (Court Case) dated 07.08.2024 pertaining
to the Flood Plain Zone of River Ganga which was
analysed and used as per the latest technology called

DIGITAL ELEVATION MODEL (hereinafter referred to as

—~STTOT eI,
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DEM Technology) which was handed over to NIH for
exercise of delineation and demarcation of the Flood
Plain Zone of River Ganga. It is respectfully submitted that
the letter dated 07.08.2024 has been referred to in
paragraph 5 of the Affidavit dated 13.09.2024, filed
before this Hon’ble Tribunal, and is placed on the Judicial |
File at pagination no. 4783. The said letter is annexed to
the Affidavit as Annexure R-2 at Judicial File pagination
no. 4789. It is further submitted that the communication
made by the Irrigation Department to the National
Institute of Hydrology (NIH), regarding the handing over
of data received from the Survey of India, is also annexed
to the same Affidavit as Annexure R-3 at Judicial File

r.}aglnatlon no. 4791.

)f/ is respectfully submitted that, the Survey of India,
through Covering Letter No. T-1477/39-C-ED (Court
Case), dated 09.04.2025, with reference to the letter no.
4189/39-C-ED (Court Case) dated 07.08.2024, reafﬁrméd
the transmission of the aforementioned DEM data as

per its earlier communication dated 07.08.2024. It is
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germane to mention here that the .covering letter
mentioned above revalidates and confirms that the maps
of 1-meter Contour so prepared and transmitted on
21.02.2025 have been prepared by using the same DEM
Technology and transmitted by the office of Survey of
India to the Irrigation Department, U.P. That the relevant
and operative part of the letter no. T-1477/39-C-ED (Court
Case) dated 09.04.2025 received from Survey of India has

been given as under:

T FTT FTT T FT 1 Hiev BV §Svad (Contour Interval)
maﬁ?amw#éim#

amf

.,_-‘.

il 2. g BTAITY BT E A 31 21/02/2025

NN umE wmfmm T WO 1814/
| (GoFowo)/ TET 719 07/04/2025

4. TTF FTAFAT T TT TG 1829/ FoHf¥Ho (FoToHo)
| TGTF [aA1 08/04/2025

. BT e et e T

1 £
m#aﬁhwamﬁaﬂmmméﬁmm

& Fafifa u7 (1) & ST STIB} DEM data T F TN 14T 411
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» fore? vertical accuracy 0.5 H1eV & TUT Pixel resolution 1 Hlev &/
Ul 1 Hlew QIR (Grid spacing) &1 §F: HTTF FFY T RATF
21 BVa] 2025 &1 € B gIT1 Hew gEvad BT FGT AT §H
PTG gRT IUTH FATAT T4 g7 gAa 8 F RAE
21/02/2025 1 FUTTSR/ ST A1 Hev gvad T FEY A7
qd & 35779 07/08/2024 B} FJUTE BT 1 pEM 3TET B & daT
farmar gl

yadig
2/209.04.24.
BT ederm aa-d] HTP]

(U597 PAR 33F)
?‘é‘ﬁéw

s I,-'-..: T A t RS
/e‘*’ ------- Y

.

L4

¥ ffmary

\mﬁ 3TY HETHIE, aa#dh@ﬁ#é?wmefﬁﬁm -
[rue copy of the letter no. T-1477/39 C-ED (Court Case)

B e

-
*
*

T ated 09.04.2025 along with maps has been annexed
P
Q/[ herein as ANNEXURE R1.

7.1t is germane to mention here that NIH vide letter no.
SWHD/NIH/2025-26 dated 17.04.2025 addressed to the
Deponent, a brief report and éddition‘al maps have been

provided to the Irrigation Department. That a reference
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has been given to the letter no. SWHD/NIH.2023-2024
dated 20.12.2024, through which report of study “Flood
Plain Zone (FPZ) Délineation of the Ganga River from
Unnao to Balia” was submi&ed and provided to the
Deponent. |
True copy of the letter no. SWHD/NIH/2025-26 dated
17.04.2025 along.with brief report and 1m Contour Maps
has been annexed herein as ANNEXURE R2. |

.8. It is important to submit here these maps evidently show
the 1m Contour marks which have been considered for
the final demarcation of the Flood Plain Zone of River

“WN C 7+ Ganga. That the 1-meter Contour markings on these
-------- \:. = / '\\.
2 ‘;

:;‘%% _ aps delineate the areas susceptible to flooding based
Yi A Y = a
| Qg oé the 100-year highest flood return level. In accordance

Pl \?\% o~ Mith this demarcation, boundary pillars shall be installed
S22 atintervals of 200 meters, ensuring clear identification of

the flood-prone zone as determined by the contour data.

9. It is pertinent to mention here that in the Status Report

dated 19.02.2025 submitted by Chief Engineer, Sharda

<0
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Sahayak, Irrigation and Water Resources Department,
State of Uttar Pradesh in the Original Application No. 200
of 2014 i.e., M. C. Mehta vs Union of India, it has been
elaboratively stated that an adequate and appropriate
budgetary alloml:ation has been made in the Financial Year
2025-26 for th;e demarcation of the Flood Plain Zone of
River Ganga. It is also submitted in the same Status
Report dated 19.02.2025 that the physical demarcation
work shall commence from May, 2025 and will be
completed byI March, 2026. That this timeline- has been
already stated in the 0.A. No. 200 of 2014 and will be

_ C ~ "% complied W|th by the concerned authorities.
'_\'* -

7 S f:-l:"}"'x: :
Iefem gy
{ Regy 7\ £ -
% ngi“'_';”‘ @10 . | state that everything stated above has been stated
5, T ;
‘\1')2 O\Wy me in my lofficial capacity on and derived from the
NOF ¥

official record;s and | state that nothing material has been

concealed therefrom.

5olemnly effiumed before QM :::

deponemnt identified S71. ,LL ) g ‘;v--,-

contenss of the affic At ¥ ‘OM )Q/L,, |

te deponent Wito Vel .- e %EPONENT

i | T [9"0\4 \%/
Advood

YARJ'\ NAR
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VERIFICATION

Verified at \yavanags)  onthis ja*~ day of April,
2025, that the content§ of thel above affidavit from
paragraphs 1 to'10 are believed to be true and correct to
the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.

——et

a\“
EPONENT

Solemnly v <o ure me today at fiy the

deponent ... st KT e

centenis of - < A Tdavit wers *ord ove!

t@ deponeni wio veniied Maide, 10 be tyue.

VARANA®
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ANNEXURE R1

HTd |97
7 GO\!T. OF BLVEFRSN
B —
” e p— ez w1 wrfdu/otice of Director
: I::‘: N et Faemr ﬁ"lm,‘.'a'un‘cy of India
. AR HaT/Manchitra Bhawan
TR e -RafAe FREmeE (@wr &)

T rele-fax — 0522-2720634

GQUHTE/ Telephone-0522-2720638

g'-ﬁﬂrﬁ F-mail: up.gde soi@gov.in (Tech)
upgde-lko@up.nic.in (Admn)

9F HEA:- d- |4 FF /39-C-ED (Court case) fe=tier:- 09/04/2025
dar &,

A goad e, #EF HfEgar

I YOSl T+, {as va ST @@ f&eimer 3. o

IRed Had deadT |, TEAF (3.1

Uttar Pradesh G.D.(Northern Zone)
5, fora(E, TR, EEES -226010(30%0)

5, Vibhuti Khand, Gomti Nagar, Lucknow-226010 (UP)

fawg: 3 wewr ST & 1 #Hex FeX sexaw (Contour Interval) AR 3uerely F= &
FEET H

e 1. 39 FATET T 9T TGEAT d- 4189/39-C-ED(FE FT0 Rt 07/08/2024
2. 39 wTOT #T 3-8 e 21/02/2025
3. IS AT HT IF HEAT 1814/HOARO(FOTOH0)/er@as fafir 07/04/2025
4. 3T FATET T TF FEAT 1829/703THOFOTOT0)/cr@w1s Ratih 08/04/2025

Hgled,

3IRIFT FET 99 9 Ivg & 319 a9 =T & B =0 FEeT ¥ e oF
(1) & eaelad 39T DEM data 39Tty T 7147 oT| THEHr Vertical accuracy 0.5 #iex
€ @ Pixel resolution 1 #rex &1 3rafd 1 #fex N (Grid Spacing ) & T 3T
Y W AR 21 BRad, 2025 AT g@RT 1 HeX seexad F Fegd AATIT 3H
FATT EENT 3UeY FIATIT I-T| Ig AT & B R 21/02/2025 &t 3qeretr ST
AT 1 A §oeXad HT et AT @ 7 A 07/08/2024 T 3qeets I 13 DEM
3eT ¥ & R AT I d

ST,

g @Uﬂﬁ%u R
(98T FAN gfaad)
HOFRY FfaTeh/dehattehr 3T
o fades
gfdfafd:- 3R Heraders, 3ad &7 Reoh e & guard o)
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-— National Institute of Hydrology A _ Lo
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Department of Water Resources, R.D. & GR RN s vt
Jalvigyan Bhawan, Roorkee - 247 667, (Uttarakhand) INDIA Phene : 491-1332-272108, 272106

(An 1SO 8001 . 2015 Certified Organization) AN'VN Evszvcjwﬁ"ﬁegﬁué

No. SWHD/NIH/2025-26
Date: April 17, 2025
Superintending Engineer,
Flood Management Information System Centre
Irrigation and Water Resources Department, Govt. of UP

Sub.: Additional maps for the report “Flood Plain Zone (FPZ) Delineation of the Ganga River from
Unnao to Ballia”

Ref.: Our letter No. SWHD/NIH.2023-2024 dated 20-12-2024

Sir,

The report of study “Flood Plain Zone (FPZ) Delineation of the Ganga River from Unnao to Ballia”
was submitted with reference cited letter. Additional maps and brief discussion are enclosed herewith.

With Regards,

N

Sy

Head, Surface Water Hydrology Division
National Institute of Hydrology, Roorkee


ANNEXURE R2


367

Flood Plain Zone (FPZ) Delineation of the Ganga River from Unnao to Ballia

The broad scope of this report was to demarcate the flood plain of the river Ganga from Unnao to
Ballia corresponding to once in hundred years return period flood.

The digital data of 798 GB of 1 m grid size (pixel resolution of 1 m and vertical accuracy of 0.5
m) Digital Elevation Model (DEM), obtained from the Survey of India (letter No. 4189/39-

ED(?ﬁ'cf W) dated 7/8/2024) was provided to NIH, Roorkee by the Irrigation and Water

Resources Dept. Govt. of UP (336/&03@0(&05[0@0)/2024-25, dated 8/8/2024). This DEM is
having 1 m pixel resolution (horizontal resolution/grid size) and 50 cm vertical accuracy as per
SOI. 1 m contour interval map (vector data) is generated from this DEM was also provided by the
survey of India. The raster data i.e. DEM is used in the hydraulic modelling software (HEC RAS)
to represent topography. Surveyed river cross-section and embankment data provided by Irrigation
and Water Resources Department Govt. of U.P. were also used in the HEC RAS model. The HEC
RAS model is calibrated by comparing simulated and observed water levels of historical events.

Flood corresponding to once in hundred year return period at six gauging sites of Central Water
Commission (CWC) were estimated from the historical annual maximum flood data using L-
moments based flood frequency approach.

The estimated floods corresponding to once in hundred year return period are provided as input to
the calibrated HEC RAS model. The flood inundation extent was simulated using the HEC RAS
model. The simulated flood inundation extent was compared with maximum flood inundation
extent from satellite data from Joint Research Centre (JRC) and Remote Sensing Applications
Centre, Uttar Pradesh [RSAC,UP (NRSC)].

The final hydraulic model result shows small islands within the flood extent causing inundation
gaps. These gaps have been filled to get final inundation boundary area. It is observed that the gap
filled inundation extent from hydraulic model (HEC RAS) mostly encompass the inundation extent
of satellite-based approach. The KML file and tabular value of coordinates (Longitude, Latitude)
are also provided for ground truth verification and demarcation. The following sample maps have
also been given here for reference:

Delineated flood plain overlaid on 1 m contour from SOI- Part |
Delineated flood plain overlaid on 1 m contour from SOI- Part 11
Delineated flood plain from Unnao to Balia overlaid on 0.5 m DEM from SOI

Delineated flood plain overlaid on 1m Contour map from SOI (District Prayagraj, Sheet

No. G44P15N) at 1:10000 Scale

5. Delineated flood plain overlaid on 1m Contour map from SOI (District Prayagraj, Part of
Sheet No. G44P15N) at 1:4000 Scale

6. Delineated flood plain overlaid on 1m Contour map from SOI (District Mirjapur, Sheet
No. G44Q08B) at 1:10000 Scale

7. Delineated flood plain overlaid on 1m Contour map from SOI (District Mirjapur, Part of

Sheet No. G44Q08B) at 1:4000 Scale

o

15
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8. Delineated flood plain overlaid on 1m Contour map from SOI (District VVaranasi, Sheet

No. G44R03N) at 1:10000 Scale
9. Delineated flood plain overlaid on 1m Contour map from SOI (District Varanasi, Part of

Sheet No. G44R03N) at 1:4000 Scale

It is recommended that the flood plain zone lines should be put on web portal for easy excess to
the public and various developmental activities. Irrigation and Water resources Department U.P.
should keep in his custody DEM, 1 m Contour maps and Flood Plain zone boundary and other
relevant maps and GIS data for future use.

16
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Delineated flood plain overlaid on 1m Contour map from SOI
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Delineated flood plain overlaid on 0.5 m DEM from SOl
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Delineated flood plain overlaid on 1m Contour map from SOI
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Delineated flood plain overlaid on 1m Contour map from SOI
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PRINCIPAL BENCH, NEW DELHI

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

ORIGINAL APPLICATION NO. 515 OF 2023

IN THE MATTER OF:
GANGA POLLUTION ... APPLICANT
VERSUS
STATE OF U.P. & ORS.
..RESPONDENT(s)
INDEX
S.NO. [PARTICULARS PAGE NO.

FURTHER PROGRESS REPORT ON BEHALF
OF CHIEF ENGINEER, SONE, IRRIGATION
AND WATER RESOURCES DEPARTMENT,
STATE OF U.P. IN COMPLIANCE OF THE
ORDER DT. 19.12.2025 PASSED BY THE
HON’BLE NATIONAL GREEN TRIBUNAL,
NEW DELHI

ANNEXURES

COPY OF THE LETTER DT. 21.01.2026
ANNEXED HEREWITH AS ANNEXURE R-1.
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3. COPY OF THE AFFIDAvi: wvi. v4.11.2025
ANNEXED HEREWITH AS ANNEXURE R-2

4. COPY OF THE LETTER DT. 22.01.2026
ANNEXED HEREWITH AS ANNEXURE R-3

THROUGH COUNSEL

\

BHANWAR PAL SINGH JADON
COUNSEL FOR STATE OF U.P.
Bhanwar09jadon09@gmail.com| 9639286572

Date:09.02.2026
Place: NOIDA


Stamp


e Y.

\BEFORE THE HON’BI, (NATIONAL GREEN TRIBUNAL
. DEAIPNES
PRINCIPAL BENCH; NEW DEL 1
e . ORIGINAL APPLICATION NO. 515 OF 2023 IN THE
- - - ” /,"
OF IMOITER OF:

GANGA POLLUTION ...APPLICANT

VERSUS

STATE OF U.P. & ORS.
--.RESPONDENTS

FURTHER PROGRESS REPORT ON__BEHALF _OF CHIEF
ENGINEER. SONE, IRRIGATION AND WATER RESOURCES
DEPARTMENT, STATE OF U.P. IN COMPLIANCE OF THE ORDER
DT. 19.12.2025 PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL. NEW DELHI

......................

hereby solemnly affirm and state on oath as under:

1. That ], the Deponent in the above captioned matter am fully conversant

/ with the facts of the case and ig competent and authorized to swear the

present affidavit.

-\I state that the contents of the affidavit have been drafted by my
o

seljon my instructions and the contents of the same are true to my

‘dge and nothing material hag been concealed therefrom.,

|.. h; . L
¥o)
< O AR : ' ﬁ
Wi Y =
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I BACKGROUND OF THE MATTER

‘That this O.A. pertains to the pivotal issue of defining and demarcating
the Flood Plain Zone of River Ganga and its tributaries in the State of UP
especially in reference to the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016 and the action taken by the

authorities for protecting the Flood Plain Zone.

. That the present matter was last listed for hearing on 19.12.2025, wherein

the Hon’ble Tribunal directed as under:

“2. Learned Counsel for the State has submitted that the exercise of fixing
the pillars at the ground level will be completed by 31.03.2026. He has
submitted that the work of physical demarcation of the flood plain under
this segment will be completed by 31.03.2026.

3. Hence, we direct the State of UP to file the further progress/status
report atleast one week before the next date of hearing.

4. The National Institute of Hydrology vide its communication dated
17.04.2025 (page 6065) had recommended for placing the flood plain
zone lines on the web portal for easy access to public. The said
recommendation is as under:

¥
'E)\!mea!ed flood plain overlaid on 1 m Contour map from SOI (District

ﬂ%—’
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(District Varanasi, Part of Sheet Nc at 1:4000 Scale

It is recommended that the flood plain zone lines should be put on web
portal for easy excess to the public and various developmental activities.
Irrigation and Water resources Department U.P. should keep in his
custody DEM, I m Co:-:to-ur maps and Flood Plain zone boundary and
other relevant maps and GIS data for future use.”

5. Learned Counsel for the State has submitted that the above

recommendation will be duly complied with.”

“6. Chief Engineer, Irrigation, Water Resources Department is directed
to file further progress report atleast one week before the next date of

hearing.”

5. That it is submitted that in compliance of the aforementioned directions,

the further progress report with respect to the same is herein as under:

RESENT STATUS

JL.  PRESKNI D2AZZL
6. The process of physical demarcation of River Ganga flood plain under

Segment-B, phase-is (Unnao to Ballia) is presently ongoing.

o | ™ "

O -

. 3 ;,__,,;._, fp-fkﬁ"_total of 7,350 flood plain boundary pillars are proposed to be
i, N7 I"'t P ;
: o 2 fixed across 13 districts of Uttar Pradesh.
r o Ve A gk '('I"rf:‘,,',. |{
L T -‘(f*‘lm}d plain delineation has been completed in all districts
~ (3\ _ based on approved technical criteria,
\\

P'_ gl

ot
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e Tendering process: Completed and work awarded in all 13
districts.

IIL. DISTRICT-WISE DETAILED PROGRESS

I
S.No. [District Executing Total Pillars |Present Status
Division to be fixed
1. Kanpur Lower Ganga|248 Tender process completed
Nagar Canal Division, and work awarded to
I{anpur contractor, thSICal
demarcation in progress;
150 pillars fixed
2. Unnao Unnao Khand,|390 Tender process completed
Sharda Nahar and work awarded to
contractor; physical
demarcation in progress;
100 pillars fixed
3. Fatehpur Fatehpur 720 Tender process completed
Division, and work awarded to
Lower Ganga contractor; physical
Canal demarcation in progress;
160 pillars fixed
4. Raebareli Raebareli 400 Tender process completed|
Division-1 and  work awarded to
0, Sharda contractor; physical
Canal demal:catlon in  progress;
200 pillars fixed
5. Kaushambi Irrigation 422 Tender process completed
Division, and  work awarded to
Kaushambi contractor; physical
. demarcation in progress;
L) 391 pillars fixed
6 |Pratapgarh ll'l:iga?i()n 261 " |Tender process completed
e . 1Y) Division, and  work awarded to
112, i Pratapgarh contractor; physical
Ao s, Noa ] demarca on in progress; 50
\y\\k) v pillars fixed
: / _—_ .

"
j;’:&,
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7. Prayagraj Flood Works|1210 Tender process 4 to
Division, and work aw.arde e
Prayagraj contractor; 600 pillars ha
been cast 270 Pillars fixed.
8. Mirzapur Mirzapur Canal 968 Tender process completed
Division, and  work awardedh 5
Voo contractor; 610 pillars have
i)rrlf,;:;tg;n been cast 185 Pillars fixed.
Chunar
Mirzapur and
Bandhi
Division,
Varanasi
9. Bhadohi Bandhi 358 Tender process completed
Division, and work awarded to
Varanasi contractor; 180 pillars cast;
fixing scheduled
10. Varanasi Candhi 363 Tender process completed
Division, and work awarded to
Varanasi contractor; 45 pillars cast;
fixing scheduled
11. Chandauli Bandhi 479 Tender process completed
Division, and work awarded to
Varanasi contractor; 80 pillars cast;
fixing scheduled
12. Ghazipur Irrigation 957 Tender process completed|
Constructio and  work awarded to
fr Division, contractor; 600 pillars have
Varanasi & been cast 250 Pillars fixed.
Deokali
Pump Canal
Div,-1
I_Tlood Division, |574 Tender process completed
Ballia and  work awarded to
contractor fixing
scheduled,
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ITH RESPECT T

A
HE TRIBUTARIES OF GANGA

A5 . ; e
7. That further it is submitted that the progress report with respect 0 th
tributaries of Ganga is herein as under:

— | Final Date
CHiskE Reference for
el Engineer of letion
‘;' Name of | Conceraed with Stretch Hon’ble Cg;ﬂg}md
[ River Flood Plain Zone NGT O.A. | plain Zone
Delineation Delineation
Ganga hief Eneineet
1 (Segment B guc Engiens Bijnor to Kanpur 200/2014 |Completed
Phase-1) ek
Ganga Chief Engineer,
(Segment B [Information System |Unnao to Ballia 200/2014  [Completed
Phase-2)  |Organization
” Yamuna | Chief Engineer, Asgarpur to Etawah and 673/2018 |Completed
Ramganga Shahpur to Prayagraj
: Chief Engineer, Muzaffarnagar to
3 Kali (East) Ganas Giilawthi 673/2018 |In Progress
: : : 673/2018,
4 Varuna Chief Engineer, Son |Rameshwar to Varanasi 483/2022 In Progress
. Chief Engineer, Saharanpur to
£ 3
5 Hindon Yamuna Ghaziabad 673/2018  |In Progress
6 - (Gomti . |SHSCBOBMECL L it 673/
Sharda Sahayak itapur to Varanasi 2018 |31.03.2027
Chief Engineer, :
7 Ramganga fary G%;Ega Moradabad to Kannauj 673/2018  |June 2026
Chief Engineer, .
8 Betwa ’ Hamirpur to Vagpura 673/2018 Under
Betwa P EP Process
Chief Engineer, ; 1
9 Ghaghra Gurtal b Barhalganj to Deoria 673/2018 |In Progress
: Chief Engineer, : ,
10 Rapti Gantiz Domingarh to Rajghat 673/2018 |In Progress
. Chief Engineer,
11 Sai Sharda Sahayak Unnao to Jaunpur 673/2018  |31.03.2027
Chief Engincer,
12 Saryu Gandak / Sharda Ayodhya to [lfatganj 673/2018  (31.03.2027
Sahayak
Chief Engineer, S
Saryu-2 Entire Length 433/2022 Completed
Chief Engineer, Chittora Lake to Lol
S i) _—__-—\@&EM_“ 0 Lolpur 402/2024 |In Progreng
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' e
Final Date
s Chief Engineer REcrenes for |
" | Nameof | Concerned with o-f Completiof |
No.|  River | Flood Plain Zone SrEich SIS bli of Flood
Delineation NGT O-A-| plain Zo.nc
Budhi Chief Engi Ch Village t 2 >SS
15 ngineer, ausana Village to [n Progress
Ganga Ganga Khwajapura SULEE W e i
16 Solani (é:LegfaEngineer, Raharanpur to Muzaffarnagar |35 5077 [Completed
.
Chief Engi Dongri Dam to confluence
17 |Khokhri  [oM¢ “MEIMEEE ywith Sindh River 2012024 |Completed
18 |Pandu g:zgfn"gg;“ee“ Entire Length 985/2019  |In Progress
19 |Noon g:::gfn“gg;"““ Entire Length 985/2019 |In Progress
20 Sengur g:::;fn";;"eer’ Entire Length 985/2019  |In Progress
21 Assi Chief Engineer, Son |Entire Length 483/2022 |In Progress
22 Ishan ggngﬁgg;neer, Entire Length 515/2023  [In Progress
23 |Kali (West) g};:fgfaﬁ“g‘"“’* |Entirc Length 515/2023 |In Progress
24 |Krishni g';;cgff”g'““" iEntirc Length 515/2023  |In Progress

V. STATUS OF PHYSICAL DEMARCATION OF RIVER YAMUNA

8. That with respect to river Yamuna the status is as under:

e The delineation work has been completed.

e The project has been formulated and duly approved by the Chief

Engineer Committee.

e That the Total Stretch from Asgarpur to Prayagraj is 1,056 kilometres

O »~

o The estimation work is Complete.

-t

?

F

FE
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® The project has been approved by the Technical Audit Committee of
Flood Control Council of Uttar Pradesh Govt.

® Project has been presented to the Steering Committee for approval.

® Project has been sent for approval to G.F.C.C (Ganga Flood Control
Commission) vide dated 21.01.2026 by the Superintending
Engineer Rescarch & Planning Circle-3, Irrigation & Water

Resources Department, Lucknow.

A Copy of the letter dt.21.01.2026 has been annexed herewith as

ANNEXURE R-1.

e The work will start after approval of G.F.C.C (Ganga Flood Control

Commission).
NOTE:

That with respect to District Gautam Buddh Nagar, the work of
identification and physical demarcation of flood plain zone of River
Yamuna has been completed by installing pillars at the said site. That

the said information through Affidavit has been submitted in the

matter of Deep Chandra Vs State of U.P. & Ors. (OA 131 OF 2025).




VI. INFORMATION TO BE UPLOA%%'N THE WEBSITE

9. That in compliance with the directions of the Hon’ble Tribunal, the Chief

Engineer, Information System Organization (I.S.0.), Irrigation and

Water Resources Department, Lucknow, Uttar Pradesh, vide Letter
22.01.2026 to the Deponent has informed that the said information has been
uploaded on the website and are available on the website of the Irrigation &

Water Resources Department, the links of which are as under:

e Website of Irrigation & Water Resources Department, U.P,

Lucknow:

https://idup.gov.in/en/page/flood-plain-zone

e Website of Flood Management Information Systeni Centre

(FMISC), Lucknow:

https:/fmisc.up.gov.in/FloodPlainZone/F loodPlainZone.aspx

A Copy of the letter dt. 22.01.2026 and screenshots of the information

uploaded has been annexed herewith as ANNEXURE R-3.

10. That in view of the above compliance, the present response is being
rgspectfully submitted for the kind perusal of this Hon’ble Tribunal, and

4;,9‘1@51, humbly prayed that the same may be taken on record.

=

OCA\W:L ONENT

e
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VERIFICATION

Verified at k jZMZﬂQAgﬂmn thiso'_g_day of February, 2026, that the

contents of the above affidavit from paragraphs 1 to 10 are believ

be true and correct to the best of my knowledge and belief.

ed to

No part of it is

false and nothing material has been concealed therefrom.

ob) u,i
D 1iSONENT

X 0
Ve el Naresh Gupta (Advocate -
NOTARY (Govt. of India)
Regd. No. 9486
Civil Courts Compeound
\'ara;}asi (U.PYINDIA
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ANNEXURE R-6

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 131 OF 2025

IN THE MATTER OF:

DEEP CHANDRA ...APPLICANT
VERSUS
STATE OF U.P. & ORS. ...RESPONDENTS
INDEX
S.No. PARTICULARS PAGE NO.

1. RESPONSE ON BEHALF OF RESPONDENT NO.
4 OF THE ORDER DT. 03.04.2025 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL
ANNEXURES

2. COPY OF THE GOVERNMENT ORDER DT.
21.12.2024 ANNEXED HEREWITH AS
ANNEXURE R-1

3. COPY OF THE PHOTOGRAPHS OF THE
PILLARS INSTALLED ANNEXED HEREWITH
AS ANNEXURE R-2

4. COPY OF THE GOVERNMENT ORDER DT.
16.03.2010 ANNEXED HEREWITH AS
ANNEXURE R-3.

S. COPY OF THE LETTER DT. 01.10.2020
ANNEXED HEREWITH AS ANNEXURE R-4



FreeText
ANNEXURE R-6


DATE: 04.11.2025
PLACE: NOIDA

392

THROUGH COUNSEL

| /
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
Ph: 9639286572
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 131 OF 2025

IN THE MATTER OF:

DEEP CHANDRA ...APPLICANT
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

RESPONSE ON BEHALF OF RESPONDENT NO. 4 OF THE ORDER

DT. 03.04.2025 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL

I, Binod Kumar Singh, aged about 46 years, S/o Shri Hiraman Singh, presently

posted as Executive Engineer, Irrigation and Water Resources Department,U.P.,

do hereby solemnly affirm and state on oath as under:

I. That I, the Deponent in the above captioned matter am fully conversant

with the facts of the case and is competent and authorized to swear the

present affidavit.

2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

.‘~ ‘; ." N .
R i"i/\
3. That in the present matter, tle applicant

Q,’ l AMEL

ised grievance against the
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illegal construction on the flood plain of river Yamuna in Noida is going

On. That the applicant further alleges that several developers including

Green Beauty Farms and numerous unidentified entities have subdivided

and developed plots for farmhouses, nurseries, temples, gaushalas, etc;

Within the flood plain of river Yamuna at Noida.

. That it is most respectfully submitted that with regard to the demarcation
of the floodplain zone of the Yamuna River, the Government of Uttar
Pradesh, vide Government Order dated 21.12.2024, in compliance with
the directions of the Hon’ble National Green Tribunal, New Delhi,
passed in O.A. No. 673/2018 (Jacob Koshy vs. Union of India & Ors.)
and O.A. No. 316/2022 (Dr. Sharad Gupta vs. State of Uttar Pradesh),
has declared the Floodplain Zone of the Yamuna River for its critical

reach “from Asgarpur to Etawah and from Shahpur to Prayagraj,”

based on the 100-year return period of floods.

A Copy of the Government Order dt. 21.12.2024 is annexed herewith as
ANNEXURE R-1.

. That the Central Water Commission, New Delhi, in compliance with the
Hon’ble Tribunal’s order dated 11.09.2024 in O.A. No. 673/2018 Jacob

Koshy vs. Union of India & Other's and O.A. No. 316/2022 Dr. Sharad

Gupta vs. State of Uttar Pradesh, provided the jjeogmphical coordinates
' |

%)

\ rerad
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(Latitude & Longitude) of the floodplain zone for the aforesaid stretch

through its communications dated 21.11.2024 and 30.11.2024, along

with the final report. Based on the said coordinates, ground verification

was completed by the respective divisions of the Irrigation and Water

Resources Department by 05.12.2024.

. Pursuant thereto, and as directed by the Hon’ble NGT, the Irrigation and
Water Resources Department, Government of U.P., has installed
demarcation pillars on the ground to physically mark the floodplain zone,
in accordance with the latitude and longitude data provided by the
Central Water Commission. The said physical demarcation has been
undertaken in conformity with the Ganga Rejuvenation Order, 2016,
based on the 100-year return period.

Copy of the photographs of the pillars installed is annexed herewith as

ANNEXURE R-2.

. It is further submitted that the notified floodplain area falls within the
jurisdiction of the NOIDA Development Authority, and the Irrigation
Department has, from time to time, apprised the NOIDA Authority

whenever instances of illegal or unauthorized activities within the

notified floodplain area of thg,’._&":zimlina River have come to its notice.

/ L

That in all necessary actions; undertaken by the NOIDA Authority in this
- ¢ \
{

UOTARE g oy o8
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regard, the Irrigation and Watbr Resburces Department, Gov
tion.ANNEXURE R-3

ernment

of Uttar Pradesh, shall extend its full coopera

8. That as per Government Order No. 1417/27-C-2-181 Vardh/09 dated

16.03.2010, the floodplain zone of the vamuna River falls within the
notified area of the New Okhla Industrial Development Authority
(NOIDA), all related and effective actions shall be undertaken by the
said Authority.

A Copy of the Government Order dt. 16.03.2010 is annexed herewith as

ANNEXURE R-4.

9. Furthermore, as per the District Magistrate, Gautam Buddha Nagar’s
letter No. 1056/CRA Disaster Management/2020-21 dated 01.10.2020,
the responsibility for taking action against illegal and unauthorized
constructions in the floodplain areas of the Yamuna and Hindon rivers
situated within the notified area of the NOIDA Authority has also been

assigned to the concerned Authority.

Copy of the letter dt. 01.10.2020 is annexed herewith as

ANNEXURE R-5.

10.Hence, the present response i is bemg submltted for the kind perusal of this
! i 4
Hon’ble Tribunal. It is prayed that the Sanke bt' taken on record.
! bl e o |7

ey e D
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VERIFICATION

Verified at  NOIDA on this 4TH day of November, 2025, that

the contents of the above affidavit from paragraphs 1 t0 10 are believed to

be true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

DE NT

()

|
| /

ATTESTTED

.IIII
Notary F{ub{ﬁ Delhi

- ANV 2015
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ANNEXURE R-1

Acayh
HET-685 /2024 /45TAOSNCEN0/ 2024-27-fF0-4-11 (R ) (TAOSHN0E10) /2019
W,
g0 R FoAR AR,
faow afa,
I WY AHA| _
& 3, | e TN\
1. W T AR/ R, 2. ¥ 7o WAA/FHT T, NN
TR R R, HH T el e R, o
3090 2ME| 3050, 2 | -
3. W A& wfa/vaw af, 4. VAW Hgear vd fasmamea,
3000 MHA| 050, F@ATh, %,
-
e va I FHYF -4 s R 21 freer, 2024

fww: o v e wRawor 7 Red & ﬁmﬂﬂﬁ%t@re H0-673/2018 b FIET TATH
e 36 SR @ 3w (Fwaia) T 31000, H0-316/2022 S1.9RE AT JAH AT G2
TsT # w0 TP FRa Hfor g e 3t Refim 11-9-2024 ¥ e F Fedr
I R gRT A0 T TR e 7 Reweh & wwer wwqa Roré & freaa &
BH A TFA AL F FE WA e WG Y T weaey A
Feled, g::i\.‘:%{'
siE R A0 T ERe ST 76 Redh # Rer dowe FEA- 6732018
AT I FH A HH RT3 (BERe) T HMovo Ho-316/2022 TewE I
TAH TR YA T A MO WA TR 3RO1 g wie e R 11-9-2024 v 7T
G (T FHUA) BRAES wapE W, R vd F@ wEa R 3000 & 03 i
11-12-2024 1 FUA Fogeh TE01 B H FE W, 0S Q0 7 a8 ¥ R 'HEIRGR
#m@qwﬁ‘rgﬂfmﬁ"aﬁ1maﬁ$ﬁzﬁdﬁﬁwﬁm&?3ﬂmwwﬂmaﬁaﬁ
mwwm@gﬁmﬂﬁmmmamﬁmmw%l
2 A0, R F 7§ fowwh F Moo Fww-673/2018 F R A & Bl o
"a%ﬁ“fng#«%amvﬂn@gr#m"m#mmmﬂa:ﬁmma:aéqrmmh
U Mele FEa-316/2022 # WA IRY ReAid 11.09.2024 & =iy TAAT T F e
ﬂv"m@ﬁmmew#m"m%mmﬁmﬁmzﬁmm
ST 3 J3 el @ R 30-11.2024 T 1O W & Ifvaweor 7 Rieeh 3 vy ey
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3. OORA A &R S s 7 Reeh g e @@ & dw "FHIRGR F e TG AR
¥ WORS" d& & T8 o JF & Coordinates (Latitude & Longitude) f2aia 21.11.2024 @ g-
AT EN 3UAY WA D g g A 30.11.2024 @ 3aw R (Latitude & Longitude) ¥
I ST Ol T ¥ S W AR ¥ $erT vd e & SRS a% & #e
ﬂz-‘-‘fmmua’iﬁmg’fmmwaﬁﬁﬂwmmos.m.zouaﬁqﬁwﬁmw%l
T a8 & "HERG F $eTa T WEW ¥ VAR dd ¥ F0% & ST F Coordinates

(Latitude & Longitude) Ta 3o, Ao TERT 2R 3T & Reeh & el & mm
N S & o AfReIE ¥ e swwey awa | AN

4 3 Rwm & wreew # g woar ¢ f&5 3ftovo Ho-673/2018 (ﬁm@a)@ﬁ 3owo
#0-316/2022 % WO TP TR RO TR ARG 3T R 11-9-2028 &, aT- 5,17 v

32 A A Ay R oy & '-f:} S
Y
" L 4
i, L
" 5- 1L Department of Irrigation f \ Y

<

Y G, S . i 5

ne in GIS format including‘*ﬂy geo-eoordinates or locations of
E Ly

AV

Demarcation of the Flood Plain Zo
marking pillars. .
%
IT1. Other concerned departments of the State Governme
Details of any other activities outside forest Ialn‘%3 as
erosion/changing land use pattern. %

"ZDist;icl Administration, Mines Departments)
gb{gp?@ant; such as earth cutting resulting in soil

&*’Ekﬁ“ﬁ

17. Another reply/updated report was fil d{Qb“yk istrict Magistrate, Agra vide email dated 17.11.2023

stating that for demarcation, 1,020 illars have been installed after total station survey with the

help of Differential Global Po&iﬁ?ﬁi};&“&@stem (hereinafter referred to as "DGPS"). It is further

™ b . = " u - -
said that Central Water tq;’ﬁmi"?snon (hereinafter referred to as "CWC ) 13 vide office
s [ ™

memorandum datedﬁj.ﬁQ:QQ?B“‘les constituted a "Committe
Yamuna" ror“ﬁe-ilﬁtélcﬁﬁi o7
. o
(i) FromAs plie,to Ttawah
& W{‘: gf;,\.: h "
(i) FF‘-?E.’“ g}%ahpp}to Prayagraj.
A |

e for Flood Plain Zoning of river

32. It means (hat ifkasc report is submitted by 30, 1.2024, requisite notification by State of UP shall
b:_:.issucdp 1.12.2024

5. 0 TP T ERA HRIGOT ZRT M0w0 To-673 /2018 (Freaita) wd 3owo Ho-316/2022 #
o, 32 RAiE 11-9-2024 % FUET F ST T 3 & Reah g T 78 F dw
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Coordinates (Latitude & Longitude) & IR W W & Haeaod Feafai@d Saver # Fo3 o
s\ yRgfa fmar s -

1. | Mawgg aR Hervad-1
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® 4
o h$
. L HeAdeTd-3 Y
L Y
4. |TRRE HoeAd-4 N
«J"‘g Y *?
5 | 3G HeweTH-5 ' iy
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ANNEXURE R-2

Noida, Uttar Pradesh, India

CFOM+69V, Pushta Rd, Sector 160, Noida, Uttar Pradesh 201310, India
Lat 28.417616°
Long 77.484168°
06/10/24 11:46 AM GMT +05:30

Wl dedeny '~ 2

; T .
a4 ...,?&A 3 -... SEE _Eovmztﬂ-:—oa “,q

» Noida, Uttar Pradesh, India
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unauthorized and illegal constiuctions 1alsed on the flood plain of .
Lonstructions hay ' : fver vy, g "
W clions have been raised without permisygn of My competen duth i Ty 4

’ ori

contrary, these Autho ities Ietuding the rrigation Deparimont of 5 L
7

. s ale of "u._ ’
and other Authorities elim 1o ave isstred Notlees 1y gl O Uttar p,,

: PELSHNG whg hawe “h
unauthorized and ogil constourtons apon the flond plan of s Yam Ve g

|."h|’ :
any cllect. bt rarg,

Itis an admitted position in law thal constrirction upon flood plaln ares 1 Prohibite

. |
only affect the natural Now of the river but even causes environment problem. b:.m
raising risk to human life and property. -

In view of the above circumstances, we hereh;ﬁ Issue ad interim injuriction restraining any
flegal and unauthorizea ti:_unstrq.cgiq_h}-be_ it temporary or permanent, on the flood plain_ i
zone of river Yamuna in the NCT of Delhi; State ‘of Haryana and State of Uttar Pradesh. z
Authdrities of the respective States ing the Police, Irrigation Department, Envicooment -
Department nd PWD and all the public Authorities and Corporations shall ensure that o~ %'
ilegal and ;ungq\t__h_b'ﬁi_éﬂféqn p_qn_-,thfe_‘ flood plain . n&oﬁrmar Yamua. :;g"
Wherever unauthorized.a een'raised st_é!:ii should be faken'to - ___;

We hereby direct the-NCT- of Delhy, “Stateof Uttar Pradésh ‘and .State of Haryarz to
specifically file Plans/Maps showing exteh‘t; “of one in 25 years flood plain -zones. .
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() Vhe directions of side, rear set back and gate shall be as per the Sethack/ Layout

Plan and directions prepaced by the Authaority from time to time.

(i) Wcase of plots being amalpanated with the approval of the Authority,
tines in front and adjolning property are to he fullowed ns per Sethack Plan.

(iii) subdivision of individual rostdential plot or bullding y comstructed on It shall not be

allowed.

(iv) Only two dwelling units and a servant qu
100sqmtrs. For plots above 100 sqmirs an
dwolling unlts shall be allowed. For plots ab
dwelling units shall be allowed. In density calculation 4.5
chall be considered In all kind of rasldential plots, Each
counted as half dwelling unit.

() Stiltparking shall be allowed upto maximum helght of 2.4 mtrs
free from FAR for plot size ‘of 112 sq mirs and abovc Howeve

provided, parking may be allowed In the setbacks. | ‘ s
(@) Noconstruction of any kmd shall be pe{mmed heyond the buudlng envelope (on s_’et .

thee el back

artet shall be allowed upto plot size of
d vpto 500sqmtss mavimum three
ove 500 sqmtrs, maximum four 12
person per dwelling unit
servant quarter shall be

upto bottom of beam
r, In case stilt is not

backs) except—
(3 A chajja {projecuon) of maxrmqm' idth of 0 75 metres at lintel of rooﬂevel.
No construction of any wpe stia]l _ rrnltged" Jversuch projections.

' "aivith the. 'djommgground level.
,a temporary guard room

(b) Undergroun‘a ‘wall
;'3b requi
metﬁe shall be permltted affer approval by-the B

(c) inplots 0200 squar rl‘le

of porta _caT L 5 mefr

w Authority. 77 ¢ ; £ .
: ITABLEGJ. See repuld onzu.' 1= -

rage; FAR and_ Setbacks In Resrd entlal Plots

) 5.No sizeof .

e T Plot{Sqmtr.) " " Gvera

_. 1 | Upto50.0° -

- 2 511075 71l
5 | 3 . 7610420 4"
- g | 121102007

= | 5 201 ‘lt.'l' }00"

= 6 301to4ﬂﬂ

7 401(0590
|t o
609 10750 '/

_ _LM
i .I._ . b-— v

' {i) Mmmu‘m bujldlng héj;ht ln a'.l L;Ize of ig'f 5 %\b
. {In} Total heiéht shall’ ha ,cpunibd {rom; {op-g
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- Order dated on 18-11-2019 _ _
“__In the instructions dated 1.11.2019, the respondent has admitted that he has
— ] .. - - .
flouted the writ court order by restraining the Registrar, Registration from
registering the transfer/sale deed. In view thereof, the respondent-Sri Brijesh
shall show cause as to why

" Narain Singh, District Magistrate, Gautam Budh Nagar,
charge may not be framed under the Contempt of Courts Act. List on 5 December

2019.” _

Order dated on 05-12-2019
ng for the opposité

“.....5hri Sudhanshu Srlvastéva, learned counsel appearl :
019, restraining the public to get the

party submits that the order dated 20 June 2

sale deed registered has been withdrawn vide order dated 5 December 2013. Th:

report of the Sub Divisional Maglstrate, Dadri, Gautam Buddh Nagar, dated : _

November 2019, has been placed on record, whereln, It has been noted thatthe
olation of the wit |

owner/ purchaser of the land have raised constructions in vl dies oF
court order without obtalning approval from the concerned local bo
development authorities,.."
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4. The National Institute of Hydrology vide its communication dated 17.04.2025 (page

6065) had recommended for placing the flood plain zone lines on the web portal for

easy access of public. The said recommendation is as under:
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8. Delineated flood plain overlaid on 1m Contour map from SOl (District

Varanasi, Sheet No. G44R03N) at 1:10000 Scale
9. Delineated flood plain overlaid on 1m Contour map from SOI (District

Varanasi, Part of Sheet No. G44R03N) at 1:4000 Scale
It is recommended that the flood plain zone lines should be put on web portal
%ﬂ“ for easy excess to the public and various developmental activities. Irrigation and
Water Resources Department U.P. should keep in his custody DEM, 1 m Contour maps
and Flood Plain zone boundary and other relevant maps and GIS data for future use”
5. Learned Counsel for the State has submitted that the above recommendation will
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